
 
O.I.H. 

GOVERNMENT OF INDIA 
 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
 

LOK SABHA 
 

UNSTARRED QUESTION NO. 1622 
 

TO BE ANSWERED ON FEBRUARY 11, 2021 
 

PMAY-U TARGETS 
 

NO. 1622. DR. MANOJ RAJORIA: 
 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 
state: 
 

(a)  the target set for building the houses under Pradhan Mantri 
 Awas Yojana-Urban (PMAY-U) by the year 2022;  
(b)  the details of such targets achieved and yet to be achieved, 
 State-wise;  
(c)  the quantum of funds allocated for PMAY-U; and  
(d)  whether the Government proposes to increase the allocation 
 of funds under PMAY-U and if so, the details thereof?  
 

ANSWER 
 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE  
 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
 

(SHRI HARDEEP SINGH PURI) 
 

 (a) & (b) Under Pradhan Mantri Awas Yojana – Urban [PMAY-U], 

States/UTs have undertaken a demand survey and reported 

validated demand of around 112.2 lakh houses in urban areas. So 

far, 109,88,765 houses have been sanctioned, State/UT wise details 

of which are at Annexure.  

(c) & (d) Sanctioned houses under PMAY – U involves Central 

Assistance of Rs. 1,77,409.3 crore of which Rs. 84,606.7 crore have 

already been released. Government is committed to provide 

approved Central Assistance to fund the sanctioned houses under 

PMAY-U.  

***** 



Annexure referred to in reply to LSUQ No 1622 due for 11-02-2021 Overall Physical and Financial Progress under Pradhan Mantri Awas Yojana - Urban (PMAY-U) 
 
 
Sl No 

 
 

State 

 
Housing 

Demand 
(In Lakhs) 

 
Houses 

Sanctioned 
(Nos) 

Houses 
Grounded for 
Construction 

(Nos) 

Constructions of 
Houses 

Completed 
(Nos) 

1 A&N Island (UT) 0.01 612 44 40 
2 Andhra Pradesh 20.70 20,26,469 6,18,305 3,57,174 
3 Arunachal Pradesh 0.12 7,425 7,603 3,250 
4 Assam 1.30 1,23,268 98,236 24,690 
5 Bihar 4.00 3,60,717 2,00,685 78,171 
6 Chandigarh (UT) 0.01 1,316 6,276 6,276 
7 Chhattisgarh 2.54 2,62,670 2,08,686 1,24,178 
8 Delhi (NCR) 0.79 22,859 63,439 46,839 
9 Goa 0.05 3,559 3,501 3,500 

10 Gujarat 7.65 7,59,137 6,86,104 5,15,159 
11 Haryana 3.00 2,78,860 70,102 34,714 
12 Himachal Pradesh 0.15 12,210 10,369 4,945 
13 J&K (UT) 0.40 55,832 32,616 9,557 
14 Jharkhand 2.00 2,12,822 1,57,668 92,291 
15 Karnataka 7.00 6,72,333 4,37,351 2,16,911 
16 Kerala 1.50 1,24,963 1,15,528 88,551 
17 Ladakh (UT) 0.02 1,777 1,010 384 
18 Lakshadweep (UT) - - - - 
19 Madhya Pradesh 8.50 8,41,298 7,38,999 4,04,072 
20 Maharashtra 11.75 12,86,611 6,78,072 4,11,334 
21 Manipur 0.46 50,176 36,398 4,925 
22 Meghalaya 0.07 4,766 1,676 1,091 
23 Mizoram 0.31 35,779 15,736 4,270 
24 Nagaland 0.32 32,003 24,736 4,293 
25 Odisha 3.00 1,73,480 1,24,183 83,262 
26 Puducherry (UT) 0.15 14,537 13,657 5,322 
27 Punjab 1.00 1,02,763 66,399 36,817 
28 Rajasthan 3.00 2,12,925 1,41,436 1,15,174 
29 Sikkim 0.02 567 570 274 
30 Tamil Nadu 8.30 6,99,644 6,66,234 3,68,920 
31 Telangana 3.00 2,10,111 2,21,459 1,45,719 
32 Tripura 0.85 86,199 59,884 45,293 
33 UT of DNH & DD 0.06 7,173 6,720 4,611 
34 Uttar Pradesh 15.00 17,67,142 12,29,063 6,94,920 
35 Uttarakhand 0.50 40,831 24,839 18,277 
36 West Bengal 4.71 4,95,931 3,79,219 2,45,593 

Total^ - 112.21 109,88,765 71,46,803 42,00,797 
^ Includes Rs 2181.66 cr Central subsidy released to CNAs. 

 


